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िदनांकिदनांक,  25    माच'माच' , 2025
Dated, the  25th     March, 2025

 
आदेशआदेश/ Order

 
िवषयिवषय: एफएसएसएआईएफएसएसएआई +ारा+ारा अ�धसू�चतअ�धसू�चत चारचार �योगशालाओं�योगशालाओ ंकेके िनलबंनिनलबंन केके संबधंसंबधं म0म0।।
Subject: Suspension of four FSSAI notified Laboratories- reg.
 

The following laboratories are hereby suspended with immediate effect
from carrying out analysis of samples under the Food Safety and Standards Act,
2006 and Rules and Regulations made thereunder as per regulation 10(2) read
with clause (iii) of regulation 10(1) of the Food Safety and Standards
(Recognition and Notification of Laboratories) Regulations, 2018 for a period of six
months.
 
S.
No.

Name & Address Of Laboratory FSSAI
Registration No.

1 Oasis Test House Limited, Jaipur (TC-6559) 57/N/FSSAI/2019
2 Procomm Laboratory, National Bulk Handling Corporation

Private Limited, Navi Mumbai (TC-9107)
55/W/FSSAI/2021

3 Apex Testing and Research Laboratory, Delhi (TC-8463) 45/N/FSSAI/2017
4 Kalyani Laboratories Private Limited, Bhubaneswar (TC-

7043)
6/E/FSSAI/2016

 
 2. Further aggrieved by this order, the laboratory may appeal within period of 30
days from the date of issuance of this order, as per the provisions under regulation
11(1) of the Food Safety and Standards (Recognition and Notification of
Laboratories) Regulations, 2018.
 
3. This issues with the approval of the Competent Authority.  
 
 
 
 

डॉ. स2येन कुमार पडंा
Dr. Satyen Kumar Panda
सलाहकार (गुणव3ा आ4ासन)

Advisor(QA)
FSSAI
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��त/To

1. Oasis Test House Limited, Jaipur, SP-2, 22 Godown Industrial Estate, Jaipur-
302006, Rajasthan

2. ProComm Laboratory, National Bulk Handling Corporation Pvt. Limited, 1ST
Floor, Z Block, Market III, Sector 19B, Phase II, VASHI Navi Mumbai,
Maharashtra, India

3. Apex Testing and Research Laboratory, New Delhi, B-90, Shardapuri,
Ramesh Nagar, Near Mother Dairy, New Delhi-110015 (9/50, Kirti Nagar
Industrial Area, Delhi, India)

4. Kalyani Laboratories Private Limited, Bhubaneswar Plot No- 78/944, Balianta,
Pahala, Near Nissan Showroom, Bhubaneswar – 752101, Odisha

 
Copy to:
    1. State Food Safety Commissioners (All States/UTs)
    2. All Authorized Officers and Designated Officers, FSSAI
    3. CEO, NABL, New Delhi
 
Copy for information to:
    1. PPS to Chairperson, FSSAI (HQ), New Delhi;
    2. PS to CEO, FSSAI (HQ), New Delhi;
    3. Executive Director (RCD), FSSAI, New Delhi
    4. Director (Imports), FSSAI, New Delhi-for necessary changes in FICS.
    5. Regional Director, FSSAI regional Office
    6. CITO FSSAI, New Delhi-for uploading on the FSSAI website
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